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IN THE CENTRQL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH

1

AT HYDERABAD

-

0A.1444/94 decided on : 6-12-94
Between: B
\ 1. B.HNageswara Rao s/0 B.Ven.etarao, 4l 7rs.

2. K.parankush s/0 Supbarao, o6 yrs.
3, Srihari s/o Lingsiah, 48 yrs.
4, Iylaiah s/o S5ay¢ 3q 53 yrs.
5. Yadaiah s/o Yel. .ah, 47 yrs.
6. Narasimha /0 Somaiah, 48 yrs.
7. B.John s/o Jacob, 50 vyrs;
g, Smt.Mallamma w/0 Ran .aiah, 51 yrs.
9, Narsimha s/o Ramaiah, 43 yrs.
10.Kasinath s/o Ramaiah, 56 yrs.
11,N.Mallaieh s/o Yellaish, 43 yrs.
12, Narasiah s/o Ramaiah, 47 yrs:
13.Rajziah s/o Erziah, 47 yrs:
14,N.Rajaiah s/0 Balaiah, 46 yrs.
15.M.Yadagiri s/o Yellaiah, 44 Yrs.
16.M.Yadegiri s/o Yellaizh, 44 YIS,
17.Md.Knaja s/o Idayat Ali, 43 yrs.
18, Smt.Laxmi w/o Bhoop Singh; 49 yrs,
19.Venkatarajamma w/o Durgeiah, 52 yos
50.Venkatamma w/0 Veeraish, 52 yIS
51.E.Ganepathirao s/o Durgaich, 40 yre.
23, uallaichosdn Wpmaraish., 46 yrs;
24.Ramula s/o Dochaiah, 3% yrs.
25, B.Venkataswamy s/o Komaraiah, 46 Lo,
2¢.Narasingarao s/o Masaiab, 43 yrs.
27.Sat.llarsamma w/o Ellaibgh, 43 yrs.
28.Fathimz w/0 sk.Ibrahim, 46 yrs.
20 . Susheel:z /o Eddaiah, 42 yrs.
} 30.Lakshni w/o Munshiram, 42 yrs;
27. Smt.Ahmadbes w/0 Sayed Rnheja; &Y ¥re;
33.Rayaenna s/0 tnandarao, &,=d 56 yrs;
34,5.M.Khan s/0 R.Khan, 37 yrs;
35,Emavali s/o Hussain Sab,44 yrs;
36.Daevid /0 Josepn, 47 YL,
37.Raghunavy /0 Tiwari,
39, Narsingafao s} o ui{n Rashunath:
40. Mangiram 35/0 Barkath

--all the applicsnts working as Khalasis-
Helpers and Khalsis 30 5.C,Rly Hyderabad
MG Divn. at Secunderabad ‘ -~-APPLICANTS

AN

1., Union of India representeq by General
manager, S.C.R1Y. secunderabad

2. Divl.Rly.Manager(Metér Gauge)Hyderabad
14.G.Divn,S.C.Rly at secunderabad

3, The Divl.Engineer(CentFal),Hyderabad MG
Divn.S.C.Rly/SecunderaDad
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5. 0.A.N0,1443/94, wherex the applicants ﬁherein
were similarly situated as the applicants in this 0a,
was dismissed by order dt, 6,12,1994, 2As the prayer
of the applicants in this OA is identical to the prayer
of the applicants in 0,A.N0.1443/94 and facts of both

the cagses are similar, this OA is alsoc Liable ey tc be

dismissed,

6, Accordingly, the OA is dismissed at the admission

stage itself. No costs./

(R.Rangarajan) ' { V.Neeladri Rao )
Member (Admn., ) Vice Chairman
4 Dated 6th Dec., 1994, | Lf{(ﬁ_;_
Grh, , - n-_:}4J34§m€cc
To
T T~ ———1 _The General Manager, Union of India,

St U~ S

2. The Divisional Railway Manager(Ms7 Seovawmy . o
. Hyderabad Division, -at Secunderabad. :

3, The Divisional Engineer(Central, Hyderabad MG Div151on,
- at Secunderabad.

4. The Assistant Engineer(Bldgs) Mo
5.C.Rly, Hyderabad Division, at Secunéerabad.
5. ThEe lusposw——w . :

'EDUs\ & \\(&‘(OLVV\ !

S.C.Railway, Secunderabad.
6. One copy to Mr.S.3.Kiran Kuamr, Advocate, 12-2-280, Sharon,
n1nn%g§abavi, Secunderabad. -
7: One copy Fif awwetne ol U220
8. One copy to Library, CAT.Hyd.
9, One spare copye.
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THE HON'3LE MR

«JUSTICE V,NEELADRIRAC
VICE~CHATIRMAN |

| THE HON'BLE MR.R.RANGAKAJAN 3| M(ADIT) |
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